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| would urge that a permanent solution (1) A copy of the Memoradum of

should befound outforthis problemon awas Understandingforthe year 1991-
footing. 92 between the Gas Authority of
India Limited and the Ministry of
The State Government must also be PetroleumandNaturalGas (Hindi -
requested to take necessary steps immedi- and English versions ) [Placedin
ately and the cenre should come forward Library See No. LT-1605/92]
along with the help of the World Bank and
also the other water supplying agencies (2) A copy of the memorandum of
coming under central Government. Understanding forthe year 1991-
92 between the Indian Qil corpo-
[ Transiation) ration Limited and the Ministry of
petroleumandnatural Gas (Hindi
and English version) [placed in
SHRI BRAHMANAND MANDAL library See No LT-1606/92]
(Monghyr): Mr. Deputy Speaker, Sir, the
Member of Parliament from Ghazipur is on (3) A copy of the memorandum of
hunger strike since 25.3.1992. forty -two Understanding forthe year 1991-
acres of barren landin Sukhpuravillage have g2 between the Hindustan Pe-
been allotted to agricultural labourers. They troleum, corporation Limitedand

were given possession papers also. But
when they went 1o take possessionof the
said land, their houses had been demol-

the Ministry of Petrolium and
Natural Gas {Hindi and English

ished. The government of B.J.P. in versions) [Placed in Library See
conveenience with the local Administration No u1607/92]

are committing atrocities on agricultural

labourers and backward clagses. Land re- (4) A copy of the memorandum of
form laws are not being enforced there Understanding forthe year 1991-
strictly. Therefore, 1 request the Central g2 between the Bharat Petro-
Government to interfere in the matter imme- leum Corporation Limited and

diately and provide physical possession to

the laboyres. the Ministry of Petroleum and

natural Gas (Hindi and English
versions)[placed in Library See
No LT-1608/92]

13.05 hrs. (5) A copy of the memorandum of
Understanding forthe year 1991-
PAPERS LAID ON THE TABLE 92 between the Oil India Limited

and the Ministry of Petroleum
and natural Gas (Hindi and En-
glish versions) [Placedin Library

Memoradum of understanding between
Gas Authority of India, and the Ministry
of Petroleum and Natural Gas for the

year 1991-92 etc. See No. LT-1609/92]

[English) (6) A copy of the Memorandum of
Understanding forthe year 1991-

92 between the Bongaigaon

THE MINISTER OF STATE IN THE Refinery and Petrochemicals
MINISTRY OF AGRICULTURE (SHRI Limited andtheMinistwa Petro-
MULLAPALLY RAMACHANDRAN): On be- leum and natural Gas (Hindi and
half of shri B. Shankaranand, | begto lay on English versions) [Placed in Li-

the Table: brary See No.-1610/92]
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Detailed Demands for Grants of the
Ministry of External affairs

for 1¥92-93

THE MINISTER OF STATE IN THE

MINISTRY OF INDUSTRY (SHRI P.K.

» THUNGON): On behalf of Shri Eduardo

Falelro. | beg to lay on the Table a copy of

Detailed Demands for Grants (Hindi and

; English versions) of the Ministry of External

Affairs for the year 1992-93.[placed in Li-
brary See No. Lt. 1611/91]

Annual Report and Review on the
working of the Rehabilitation
Plantations Ltd, Punalur

for 1990-91 etc.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LE NKA): On behalf of Shri M.M Jacob, |
beg to lay on the Table:

(1) Acopyeachofthefollowingpapers
(Hindi and English versions) under
subsection (1) section 619 A of the
Companies Act, 1956:-

(2

@

(i)

Review by the Government
on the working of the Reha-
bilitation Limited, punalur, for
the year 1930-91.

Annual Report of the Reha-
bilitation Plantations Limited,
Punalur, for the year 1990-
91 along with audited Ac-
counts and comments of the
Jcomptorller and auditor
Genral thereon.

A Statment (Hindi and English ver-
sions)showing reasonsfordelay in
laying the papers mentioned at (1)
above, [placed in Library See Lt.
1612/92]

’ Annual ReportsandReviews onthe work-
ing of Madhay Pradesh State Dairy Devel-
opment corporation Ltd. Bhopalfor 1983-

84, 1984-85 1985-86 etc.

THE MINISTER OF STATE IN THE MINIS-
TRY OF AGRICULTURE (AHRI K. C.

CHAITRA 6, 1914 (SAKA)
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LENKA): | beg to lay on the Table:

- (1) Acopy eachofthefollowing papers
(Hindi and English versions) under
section 619A of the companies Act,

1956,

(a)(@

(i)

(b))

(i)

(€

A Statment regarding Re-
view by the Government on
the working of the Madhya
Pradesh State Dairy Devel-
opment Corporation Lim-
ited Bhopal for the year
1983-84.

Annual Report of the
Madhay Pradesh State Di-
ary Development corpora-
tion Limited Bhopal, for the
year 1983-84 along with
Audited Accounts and com-
ments of the Comptrdler
and AudiorGeneralthereon.
[placed in library See No LT
11613, 92]

AStatment regarding review
by the government on the
working of the madhya
Pradesh State Dairy Devel-
opment Corporation Limited,
Bhopal for the year 11984-
85.

Annual Report of the
Madhya Pradesh State Dairy
Development Corporation
Limited, Bhopal forthe year
1984-85 along with Audited
Accounts and comments of
the comptroller and Audited
Generalthereon. [Placed in
Library. See No LT-1614/
92]

A Statment regarding Re-
view by the Government on
the working of the Madhya
Pradesh State Dairy Devel-
opment Corporation Limited,
Bhopal, for the year 1985-
86.
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(i)

(CHU)

(i)

(e)(i)

(i)

(@

Annual Report of the
Madhya Pradesh State Dairy
Development Corporation
Limited, Bhopal, forthe year
1985-86 along with Audited
Accounts and comments of
the Controller and Auditor
General thereon. [placed in
Library See No- LT-161%/
92]

A statement regarding Re-
view by the Government on
the working of the Madhya
Pradesh State Dairy Devel
opment Corporation Limited,
Bhopal, for the year 1986-
87.

Annual Report of the
MadhyaPradesh State Dairy
Development Corporation
Limited, Bhopal, forthe year
1986-87 along with Audited
Accounts and comments of
the Comptroller and Auditor
General thereon. [placed in
Library See No-LT- 1616/
92]

A statement regarding Re-
view by the Government on
the working of the Madhya
Pradesh State Dairy Devel-
opment Corporation Limited,
Bhopal, for the year 1987-
88.

Annual Report of the
Madhya Pradesh State Dairy
Development corporation
Limited, Bhopal, fortheyear
1987-88 along with audited
Accuonts and comments of
the comptroller and Auditor
General thereon.[Placed in
Library SeeNoLT-1617/92]

A statement regarding Re-
view by the Government on
the working of the Madhya
Pradesh State Dairy Devel-
opment Corporation Limited,

MARCH 26, 1992 Papers Laid 612

Bhopal, for the year 1988-
89.

(i) Annual Report of the
Madhya Pradesh State
Dairy Development Corpo-
ration Limited, Bhopal, for *
the year 1988-89 along with
audited Accounts and com-
ments ofthe Comptroller and
auditor General thereon.

[placed In Library See No
LT-1618/92]

(9)(i) A statement regarding Re-
view by the Government on
the working of the Madhya
Pradesh State Dairy Devel-
opment Corporation Limited,
Bhopal, for the year 1989-
90.

(i) Annual Report of the
Madhya Pradesh State Dairy
Development Corporation
Limited Bhopal, for the year
1989-90 along with Audited
Accounts and comments of
the comptroller and Auditor
General thereon. [placed in
LibrarySee NoLT. 1619/92]

(2) Seven statements (Hindi and En-
glish versions) showing reasons
tor delay in laying the papers men-
tioned at (1) above. [placed in Li-
brary See No. LT-1613-1619/92]

Punjab Commercial Crops Cess
{Amedment ana Validation)
Act. 1992 etc.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMCHANDRAN): ibeg to
lay on the Table: 3

(1) A Copy of the Punjab Commercial
Crops Cess (Amendment and Vali-
dation) Act, 1992 (President Act
No. 2 of 1992) (Hindi and English
versions) published in "Gazette of
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(2)

(3

(4)

(5

India dated the 24th January, 1992
under sub-section (3) of section 3
of the Punjab State Legislature
(Delegation of Powers) Act 1987
[Placedin Library SeeNo. LT-1620/
92]

Acopy eachof thefollowing papers
(Hindi and English versions) under
sub-section (1) of section 619 A of
the Companies Act. 1956:-

(i) Reviewbythe Governmenton
the working of the State Farms
Corporation of India Limited,
New Delhi, for the year 1990-
a1,

(i) Annual Report of the State
Farms corporation of India Lim-
ited, New Delhi, for the year
1990-91 along with Audited
Accounts and comments of
the comptroller and Auditor
General thereon.

A statement (Hindi and English
versions) showing reasons for de-
lay in laying the papers mentioned
at (20 above [placed in Library See
No LT-1621/92]

(i) A copy of the Annual Repon
(Hindi and English versions) of
the National Agricultural Co-
operative Marketing Federa-
tion of India Limited, New Delhi,
forthe year 1990-91 along with
Audited Accounts.

(i) A copy of the Review (Hindi
and English versions) by the
Government onthe working of
the National Agricuttural Co-
operative Marketing Federa-
tionof india Limited, New Dethi,
for the year 1990-91.

A statement (Hindi and English
versions) showing reasons for de-
lay in laying the papers mentioned
at (4) above. [Placed in Library See
No. LT- 1622/92]
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(6) (i) A copy of the Annual Report
(Hindi and English versions) of
the Coconut Development
Board, Cochin for the year
1990-91, under sub-section (4)
of section 15 of the Coconut
Development Board Act, 1979.

(i) Acopyofthe Annual Accounts
(Hindi and English versions) of
the coconut Development
Board, Cochin, for the year
1990-91 together with Audit
Report thereon, under sub-
section (4) of section 17 of the
Coconut Development Board
Act, 1973.

(i) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Coconut Development
Board, Cochin, for the year
1990-91.

(7) A Statement (Hindi and English
versions) showing reasons for de-
lay inlaying the paper mentioned at
(6) above, [Placad in Library See
No. LT-1623/92]

Report of the comptroller and Auditor

General of India for 1991 (No. 9. of 1991)

Union government (Commercial)

Nagaland Pulp and Paper Company
Limited

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K.
THUNGON):ibegto lay on the Table a copy
of the Report (Hindi and English versions) of
the Comptroller and Auditor General of India
for the year 1991 (No. 9 of 1991) Union
government (commercial ) Nagaland pulp
and paper company Limited under article 15
{1) of the Constitution[Placed in Library See
no LT-1624/92]



